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Cleanliness at Stations 

667 SHRI SUSHIL CHANDRA . Will the M~n~s te r  
of RAILWAYS be pleased to state : 

(a) whether the cleanlmess of Bhopal and Habibgun] 
Ra~lways Stat~ons IS being looked after by the Radways 
or 11 has been entrusted to any pr~vate party on coritract. 
arid 

(b) 11 so, the facts In t h s  regard? 

THE MINISTER OF STATE IN THE MlNlSTRY OF 
RAILWAYS (SHRI SATPAL MAHARAJI (a)  and (b) .  
Cleanhness of Hab~bganj Ra~lway stat~on IS being done 
departmentally. The cleanl~ness of Bhopal stallon 
~ncludmg Clrculatmg area, foot-over-br~dges platforms 
etc.. has been glven on contract for one year upto 
9.1.1997 Cleanl~ness of the stallon buildmg at Bhopal 
s ta t ion ,  however.  c o n t ~ n u e s  to be managed 
departmentally. 

Shatabdi Express 

668. SHRl SANTOSH KUMAR GANGWAR 
SHRI GlRDHARl LAL BHARGAVA : 

W ~ l l  the M ~ n ~ s t e r  of RAILWAYS be pleased to 
state : 

(a1 whether the Government are aware that Shatabd~ 
Express was forc~bly stopped recently at ~ tawa and 
Tundla radway stat~ons: 

( b )  if so. the details thereof alongw~th the reasons 
therefor. and 

( c i  the act~on bemg taken by the Government In 
t h ~ s  regard7 

THE MINISTER OF STATE IN THE MINISTRY OF 
RAILWAYS (SHRI SATPAL MAHARAJ) la1 and ib )  Yes. 
Sir Tram Number 2004 New Delhl-Lucknow Shatabd~ 
Express was stopped out of course at Tundla and  tawa ah 
on 30 6 96 by staff etc to b ~ d  farewell to the drlver who 
was retlrlng 

I C I  Dlsc~plmary proceed~ngs mmated agalnst the 
3r1vrr  and co-dr~ver 

Renovation of Kolhapur Railway Station 

669 SHRI UDAYSINGRAO GAIKWAD W ~ l l  the 
Mmster of RAILWAYS be pleased to state 

la1 whether any requests for renovatlor1 of Kolhapur 
Hallway Station had been recelved In the M ~ n ~ s t r y  In 
February. 1996. 

fb) whether 11 has been ind~cated that Kolhapur 
Ra~lway Statron bulldmg IS 100 years old: 
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( c )  whether I! has  also been  ~ n d ~ c a t e d  that 
Dispensary cum Hosp~tal at Kolhapur Station have no 
suff~c~ent staff w ~ t h  modern treatment fac~l i t~es makmg 
the railway employees to go to Mlraj and thus suffering 
a greal deal of mconvenlence durmg tho sickness. 

(d) whether Government propose to take some 
action on these requests: 

, (e )  11 so. detads thereof, and 

(I) 11 not, the reasons therefor? 

THE MINISTER OF STATE IN THE MINISTRY OF 
RAILWAYS (SHRI SATPAL MAHARAJJ . ( a )  No, Sir. 

(b) Does not alrse 

( c i  to (I) Tharc 1s a lock up dispensary cater~ng to 
the medlcal needs of about 300 Railway employees at 
Kolhapur A Ra~lway Doctor lrom M~ra j  Health Unit v ~ s ~ l s  
there twlce a 'week Thls Health U n ~ t  IS only 13 Kms 
away from Kolhapur and IS wel l  connected w ~ t h  
convenlen! traln servlccs The staff strength al  Kolhapur 
does not warrant a full fledged Health U n ~ t  at present 

Closing Down of Pol lut ing Industr ies 

670 SHRI RUPCHAND PAL. W ~ l l  the Mmster of 
ENVIRONMENT AND FORESTS be pleased to state 

(a)  whether a number of mdustrlcs In the country 
had to be clssed down, on ~nst ruc t~ons by drfferent 
Courts !or the fa~lure of the ~ndust r~es to comply w~ th  
Codrt 's dtrect~ves to urgently ~ n i t ~ a t e  ant l~po l lu l lon  
measures. 

(br 11 so. the deta~ls of the mduslr~al  units that had 
to be closed down durmg the last two years. State-w~se. 
and 

f c )  the further, correctrve measures taken by the 
Government In this regard7 

THE MINISTER OF STATE OF THE MINISTRY OF 
ENVIRONMENT AND FORESTS [CAPT JAI NARAYAN 
PRASAD NlSHADl la,  Yes. Sir 

ib l  The mlormat~on IS bemg collected from varlous 
States and wl l  be l a d  on the table of the House 

I c l  The c o r r e c t ~ v e  measures  taker1 by the 
Government lor control of pollubon are as under 

Effluent and emlsslon standards have been 
prescribed tor mosl of the contammants and 
are rewewed per~od~cal ly '  

Environmental gu~dellnes have been evolved 
for s l t~ng and operat~on of ~ndustries. 

Industrws have been asked lo  comply w ~ t h  
conssnt requ~rements 01 the State Pollut~on 
Control Boards. , . 
l ndus t r~es  have beon d ~ r e c l e d  to Instal  
necessary pollullon control equ~pmont on a 
t ~ m e  bound bas~s  

Standards on amblent alr quallty have been 
notltled 


